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CENIR AL ADMINISTRATIVE TR IBUNAL
PRINC IP AL BENCH
NEw DEIHI

Q. A NO. 1914/89

New Delhi this the 27th day of April, 1994
CCRAM : ’

‘THE HON'BLE MR, JUSTIE V. S. MALIMATH , GHAIR MAN
" THE HON'BLE MR. P. T. IHIRU\/EN(:ADAM. MEMBE-.R (Aa)

Ved Prakash $/C Yad Ram,
R/O Madampur khadar,
Badarpur, New Delhi.

. Working as Peon, casual

daily wager, Mz.m.stry of
Finarce, Expend iture D1v1$ ion, ‘
New Delhi. coo Applicant

None for the Applicant

Versus

Union of India thr ough
Secretary, Ministry of
Finance, Department of Expenditure,
North Block, New Delhi.

Ram Avtar (Registration No,4956/85) ,-

'Peon Off ice of Chief Controller of

AcCourrts, M/O Finance, North Blecck,
New’ D91h1.

Prithvi Smgh S/0 Banarsi Dass,
peon’ A.GOC OB.. s I TOO. ?
New Delhi,

Moti Lal, Peon,

C/0 Ch ief Gontroller of AfCs,
M/C Finance, D/O Expenditure,
Room No. 257-A, North Block

.New Delhi, -

Sant Lal (Reg. No. 1230/86) ,

Peon, C/o Chief Cpmtroller of A/cs.,

Min. of Finance, Church Road,

New Delhi, . Respondents

None for the Respondents

O R D E R (QRAL)

Shri Justice Ve .S. Malimath =

_ None appears either for the petiticner or for the.
respondents., This case had reached. on 26.4.1994 and
none” appeared for eithe;: of the parties. It is,
therefore, obviocus that there is gross indifference

on the part of the petitioner in the conduct of this

case. Hence. this application is dlsmlssed. Vﬂ

( Po T. Thiruvengadam ) ( V. S. Malimath )
Member (A) Chairman



